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Title: Regarding reported violation of human rights in respect of Hindus in Pakistan, particulary in Sindh.
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MR. CHAIRMAN: Sir, this is your time. You can speak, and only that will go on record.
...(Interruptions)

DR. MURLI MANOHAR JOSHI : But people will not be able to listen to what I am saying. Anyway, I am speaking.
...(Interruptions)

MR. CHAIRMAN: Whatever you speak will go on record. The other things will not go on record. So, please speak.
...(Interruptions)
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MR. CHAIRMAN: You are disturbing a senior Member. Please go back to your seats.
...(Interruptions)
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At this stage, Shri Nama Nageshwara Rao and some other hon. Members

went back to their seats.
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At this stage, Shri K. Chandrasekhar Rao and some other hon. Members

went back to their seats.
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Government through a deliberate policy. @ smu $31 FfibR T 37 TRIr 31U 53 AToIoY, Ge oldl AGId 3| SATTE J AST BT & YeIGIId]
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MR. CHAIRMAN : Please take your seats.
...(Interruptions)

MR. CHAIRMAN: You will be allowed to speak. You will be give time to speak. Please take your seat.
...(Interruptions)

MR. CHAIRMAN: The matter has been raised in the House very effectively by Shri Joshi Ji. Please take your seats.
...(Interruptions)

MR. CHAIRMAN : The matter has already been raised. Those who want to associate, they can send the slips. Harin Pathak
Ji, send your name if you want to associate. Please take your seat.

...(Interruptions)
MR. CHAIRMAN: There is a very important issue. I am now calling Mr. Ramen Deka.
...(Interruptions)

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): The anguish expressed by hon. Members, I think, requires a
detailed statement after consulting the Prime Minister and the External Affairs Minister The Government will make a
Statement.






